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5. Boﬂoﬁujar
6. 3’.3.a5"|0re
7. PoVelad

8., RsBeKadam
9‘ AoR oNaiI‘
10, 3.GeNaik
11+ TeJedingh
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A1l are working as Helper Khalasi
under Senior Electrical Foreman(P)
Western Railway, Churchgate,
Mumbai. '

By Advocate Shri G.D.Samant
v/s, |

1e Union of India
through Gensral Manager,
Western Railuay,
~ Churchgate, Bombay-400 020,

2. Divisional Railway Manager,
Western Railuay,

Bombay Central, :
Bombay~-400 008. «+s Respondents

By Advocate Shri V.S.Masurkar Y{f
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(Per: Shri D.S.Baweja, Member (A)

This application has been filed jointly
by 24 applicants. The applicants at the relsvant
time were working as Khalasi-Helper in the scale
of Rs.210-290 on the Western Railway., The case
of the applicants is that the number of junidrs
of the applicants vere posted as Lift Attendants
after holding Trade Test in the same scale of
Rs.210~290 but subsequently Lift Attendants were
upgraded to the skilled grade. The contention of
the applicantSis that the Lift Attendants uare
posted without calling for any cption from the
senior emplaoyees which included the applicants

with eing
and thereforefthe post of Lift Attendantlijpgraded
to the skilled grade, the applicants have been
seriously affected. Feeling aggrieved by the same,
the present OR, has filed seeking the relief of
directing the respondents to promote the applicants
as Lift Attendants in the scale of Rs,950-1500 and
with a further prayer of fixing their pay d@;par

with their juniors in the scale of Rs.950-1500.

2 The respondents have filed the reply

for the same. i»f
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3. Shri GeDeSamant, learned counsel for

the applicants and Shri V.3.Masurkar, learned
are

counsel for the respondentslpresent and they

have been heard.

4, Shri G.D.Samant brought out that the
grievance of the applicants no longer survives
as they have been already promoted as skilled
grade Fitters based on their oun seniority as Khalasi Helper
and nou (
[the only grievance is with regard to fixation of
pay at par with their juniors who had besn promoted

to skilled grade from the earlier post of Lift

Attendant in the semi-skilled grade.

5. In view of the above submissions of the
counsel for the applicants, the grievance of the
applicants no longgr remains and therefore the OA,
stands disposed of. As regards the pay fixation,
the applicants may make a representation to the
concerned authority ahd the concerned authority
will pass necessary order for the same., No order

as to costs.
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